
CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCUT1A BENCH 

No.O.A.218 if 16 

Dite of Order ; 20.8.1957 

Present : Hon'bla Mrojustice A.K.Chatterjee Vice-Chairman. 

Hen'bla Or.B.C.Sarma, Administrative Member. 

BISHNU KANTA JHA 

Vs. 

UN1W4 OF INDIA & URS. 

I 

Eoi the applicant : None 

For the rspondents: frs.Kanika Baneree, counsal.4 

QRDER 

None appears on behalf of the applicant. The order 

sheet reveals that nie appeared on behalf of the applicant 

on the last tO occasions also. In such circurnsanc., the 

matter is dismissed for default. 

2. 	NOl Order is passed as to Costs. 
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